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Title: Discussion on the motion for consideration of the National Capital Territory of Delhi Laws (Special Provisions) Second
Bill, 2011 (Bill Passed).

MADAM SPEAKER: Hon. Members, I have received a request from Shri Kamal Nath to take up Item No.20 immediately after
Item No.16. I think the House would be agreeable to that.

Now, Item No.20, hon. Minister.

THE MINISTER OF URBAN DEVELOPMENT (SHRI KAMAL NATH): I beg to move:

"That the Bill to make special provisions for the National Capital Territory of Delhi for a further period up to the

315t Day of December, 2014 and for matters connected therewith or incidental thereto, be taken into
consideration."

Madam, the Delhi Special Laws Provisions Act 2006 was introduced with the objective to protect certain forms of
unauthorized development from punitive action in the National Capital Territory of Delhi and to provide for an opportunity
for Government agencies to finalise norms, policy guidelines and feasible strategies as well as their orderly implementation.

This has been followed by subsequent legislation. The last such legislation made was a National Capital Territory of Delhi
Laws (Special Provisions) Act 2001, which will cease to operate from 315t December 2011.

Delhi has added 30 lakhs to its population in the last decade and 44 lakhs during 1991-2001. Thus, the total addition in the
last 20 years has been more than 100 per cent of the population till 1980. The Master Plan for Delhi, the MPD 2021, notified

on 7th February 2007 has provided for its review and revision every five years to account for such modifications and
corrections that emerged based on ground realities.

The review of MPD-2021 has already commenced and is expected to lead to the necessary modifications in the
existing guidelines. The revised MPD would not only cover unauthorized colonies, villages, the village abadi areas, but the
whole of the National Capital Territory of Delhi. It is expedient to introduce a legal framework to ensure that no hardship is
imposed on people until the revision of the Master Plan is completed besides facilitating its smooth implementation on the
ground.

MADAM SPEAKER: Motion moved:

"That the Bill to make special provisions for the National Capital Territory of Delhi for a further period up to the
31st Day of December, 2014 and for matters connected therewith or incidental thereto, be taken into
consideration."
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MADAM SPEAKER: Hon. Member, please take your seat. Nothing else will go on record except the speech of Shri Sandeep
Dikshit.
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SHRI A. SAMPATH (ATTINGAL): Thank you Madam Speaker. I would like to express my sincere gratitude for giving me an
opportunity to speak on this Bill. With your permission, as a man coming from the extreme South, I would like to do a salam
to Delhi during the Centenary Year of Delhi.

There is a joke about Delhi that Delhi is everybody's city, but a no man's land. People are coming to Delhi in search of job,
to have a secure life and to earn daily bread for their family members. Madam, through you I would like to get a clarification
from the hon. Minister as to whether we are shifting the goal post year by year or every five years. You know very well
much better than any of us here that Delhi was a safe place to live. Living in Delhi was enjoyable. But it was some 30 years
back. Now, we do not have water; we do not have habitation facilities. I am not saying anything about sewage facility. Not
only the common man and the poor people, but even the Members of Parliament, who are sitting in this august House,
suffer a lot. We are at the mercy of the bureaucrats of Delhi. Everybody knows about what corruption is when he comes to
Delhi, lives in Delhi and works in Delhi.

MADAM SPEAKER: Please, be brief.
SHRI A. SAMPATH : I will take only two minutes. This is a very important Bill, but what I am saying is also very important.

We are all proud of the success of the Commonwealth Games. It has been a record that more than one million people have
come from various States to find their jobs in Delhi. But, I would like to know whether the Government or the Departments
concerned have any data regarding them — as to where they have come from, how many of them have gone back, where
are they living? No data is there. It is all guesstimates. Just like guess work and estimates. Guessing plus estimates is
equal to guesstimates. That is what is happening.

There have been allegations, if not criticisms, that under the pretext of helping the poor or those who are living in jAuggies,
we are regularizing and helping the illegal construction done by large industrial houses, rich and affluent. My humble
request is that the law should not be beneficial only for the rich and affluent, but the Government has a duty to protect the
poor.

MADAM SPEAKER: Please conclude.

SHRI A. SAMPATH : We are all proud of the National Capital Territory of Delhi. We are proud of this Capital city. But, at the
same time, we feel pity because even during this winter time we see hundreds of families along with their small children
begging before us, without having any cloths and shelter.

We have a responsibility towards those people also. We have to answer those people because they are the people of this
nation.



My humble opinion is that it is not because of the lack of laws, it is not because of the inefficiency of the laws, but because
we are not at all interested in implementing those legislations or laws. Till now we are sleeping over the laws which have
been made in this country. We are not looking at even the conventions of the International Labour Organisation (ILO) to
which we are a party.

This is all what I have to say. I respect this law. I know the urgency of this legislation. I seek your help also in rectifying the
anomalies in this Bill.

off farsrr wraIce Ris (safleuR): sreast #8ican, amu A=t Ul spefer SifSte fop 3 st A swuoft a1 sty 3 3 Ay ... (Aderor)
3redet ARG Sial U2 3muehl e 3, adl 3 ARy,
off farsrr wraIc? Ris : fic xdiseft uSsh, wat o8 ... (=)

3Teel ABIGAT: 8i, Al Sis?) oral e &, adl omsd,

off farsrr wrBIG? Ris | srest 1@l €orIaG) ... (aawrol) 3 dlict 28T §, SRI Jfory,

3 arrSt otorelel duleet S3ied! sl feeedt & et w2 a1 ard dicton araar g d3ta 40-50 et 3 & et sn 281 §) 5/ 3 I¢se o al Jat Lomda
A1Ed 31T geonforel AEd 3R A, ad A usclt AR Asi Ygoloft 3t smrr er, da I ect Aot XSt o 2 8, Aot Tors S 7 F) F age off A amoft
T Pooll dledl 3| 3 Mieeht vl ol dhle. 3 v wamic Dics aR ad 38 3 3 AB PIcs AR W|cA oIdl aph oW fpft &t
Suifdifaferct Axdt & Al ag waar & b Avce soldic &I Rwderl & sz Jvgd sidoldic A ¢ soldic R RBFicRl sida ¢ sidl 8 a8 arcildier
3z IRPcdfel B AD dctell? $ADT Ub AREI 3R ADT TP TaRIUS ARG 2ol a1y,

g3t divl, seR At 3 faar 2 Al 3R Yol of feeett @ /-7 garetidt 161 & sl S &dtol Yerorsicl ofdt &1 ol g3 oI bt =Iazel sIsesl o1l

ftb2 gurowic & cllor &9l, A8 & el al, I Blel Jl A 2 QueEdl 39Y)...(R@umel) R Dol A6 & 5 ... (ramer) ot
chifSre; ... ()

SMEAGT FBIGAT: 31U fAWRT U 3153 37 ARIT DI AFAfAT B3db faw=T uz aifery,
oft frorr wergz Ris @ & smuw! & AT B2 261 §) SIa-ord At BT 3 Al F€/ # feat swerd 8 323 DS awa o1t 2. (o)

3rERIET HBIGAL: A oruliciReic! agi formre S,

off fororr swaIGz BiE & it 31 Dol @I Adc a6 & & 50 era A e .. (caderet)
?I38 feluIfclRIpicst as ol 3, 3mu 33kl dboss SRaY
31EAST ABIGAT: 31U AR D) AFAKT DY 3R et w2 ARy,

off forsrr wra1Gz R @ 50 cira A ST 3= ygor o forardt et s & 3liz Asi & &) PR 3MU At 3 Mbetol DI dl MUol Io8 T [, 33t
fS@1Ie & ciler oft 37 DivdTcIdee S I AAI-IAT IoIb! 10N fSRI SRII| TR DIS RIMUD AlSToll 301D 8ol 312 58201 DI Tolls d15? PR UDI FHRY
ds A 3R ygor &l ds A uranedl 3, s IADY dolel old DI Al 3A AU J IRV 3l PR ofdt Al 3 ofifSie 5 53 e feedt 9 s
wor.2f.3me. 3 aitwsrt sii See aitwst is one of the best localities. zar ciler fRiecn-fercen 2 @8 23 3 6 6l U2 wRUIE Jolal difdie, difdsor
B sl DRI A d6 38 S 3 I Sl 2 3|

Gt fier 3 e padr g b 3R ygor sl RerR A dgd st 3 & 3 I Ast 10-10 et A orf o2 3B ) 3ol w.dl va.d @1 Affbde
3ol SIRGI DEEH A 4l 3 ol & 28 &) i Dsoll dledl § b PR A G9I DI Asleolt & Al 32l A28 AR RId A sd6ll ¢AUIC BAC TollsA
fp...(cagemer)

3MERTET ABIGAT: 3 AHATH DI

oft fasrr gaIgz RiE & SRR o5 focedt 3 2@ 3 gy deor @1 yferfoiféea 8 A sz sPR A8 ofdl el dl v A RN o5 3R Yoo 3iiz e &
o1 3MUsT, d 3Gl Yellelddl ciosl, ad feett b gor St et

S0l 9I6G1 < ATl A 3ol A MU AeeI6l D] FT AT DI |

SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam Speaker, I stand here to deliberate on this Bill which was introduced



today which instantaneously we are discussing, and most probably will be passing it. The Bill clearly defines the 'National
Capital Territory of Delhi', which was actually introduced keeping the cases in Supreme Court and High Court of Delhi in
view. There were part-time or annual amendments that were made or were sanctioned by this House or by the other

House, or both Houses of Parliament. Of course, you have mentioned about completion of 100 years, that is, from the11th
of December, 1911, when the Durbar had taken place in this place. At that time, what I have read in newspapers was that
it was Bengal's or Eastern India's loss and was Delhi's gain.

Today the general discussion throughout the country, especially in northern India is if Bihar grows, if Bihar develops, it will
be the loss of the nation because whatever development has taken place either in Punjab, in Kashmir Valley, in Mumbai, or
in Delhi is because of the expertise that Bihar exports. If Bihar develops, under Nitish Kumar's leadership and
administration, then it will be a loss of the nation. These are the two contradictory views -- that whether Calcutta's loss
was Delhi's gain, or whether the nation's loss is Bihar's gain. That is a different matter and a different topic which can be
discussed later.

But here when Vijay Bahadur Singhji was searching for his seat, I am reminded at that time long years ago, in our Puranic
ages, determining a Capital was also discussed by Vyasa Deva in Mahabharata. Hastinapur was the Capital of the
Kauravas. But at one point of time, the Capital was shifted by the Pandavas after the division of that land. A barren land
was given to the eastern part of Yamuna. That eastern part of Yamuna was later on developed to such an extent that it
made a competition and became much more prosperous. That was called Varanavata. That was the cause of envy of the
Kauravas including Dhuryodhan which ultimately led to the Kurukshetra War.

Today when I was listening to Mr. Vijay Bahadur Singh, he was referring to Noida, and Greater Noida. Here, the concept of
'city’ has to be looked into. I was going through the Statement of Objects and Reasons. ...(Interruptions) & stemon &t ar sft
®E I |
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SHRI BHARTRUHARI MAHTAB : Today, we have to look into the urban areas. The more the urban areas grow, the more
prosperous is the nation. Whichever country where the urban centres have grown, the prosperity is also made in that
nation. In that respect, the urban areas have to grow but not at the cost of the rural areas. In that respect, equilibrium has
to be established that the rural areas and the rural people who are dependent on rural economy should not feel divested of
the support mechanism that is provided in a rural area. In that respect, I remember a very old story which I used to hear
from my Grandmother.

According to that story "a city is like an old woman who always attracts younger people towards her". And city
always attracts youth, attracts talent and those youth and talent are attracted from the rural areas. Today, the rural area is
divested of youth force. It is all confined to the city and the city has to grow. But when the city is growing, adequate
support mechanism should also be made and in this Bill, it is mentioned that you have a master plan upto 2021. Several
IITs are also making surveys supported by the Government mechanism. Why cannot we have a master plan keeping twenty
five years and another fifty years in view? We have Urban Renewal Mission which also looks after ten to fifteen years in
view. So, keeping these twenty-five years in view, this Bill is comprehensive in the sense you are taking five years that is
upto 2014 and you have master plan upto 2021. Think of 2050 keeping thirty years in view so that you can know the areas
which you are going to develop.

I remember twenty years ago, the then Urban Development Minister showed us some projects saying these will be
the metro projects. At that time many media people also laughed whether this is going to be possible in our capital. But
this was twenty or twenty five years back when the then Urban Development Minister had shown but today it has become
a reality. So keeping another thirty years in view, the master plan has to be developed and accordingly all these aspects
also need to be looked into.

I would like to understand from the Minister that why was this annual extension being made? There was no
compulsion from the court as you have come today with three years that is upto 2014. Similarly, why can't we have a



better law for consideration of farm houses, schools, dispensaries, religious institutions, cultural institutions where all these
development are taking place and extension is also taking place.

MADAM SPEAKER: Please conclude.

SHRI BHARTRUHARI MAHTAB : I would also like to know that encroachment is not only done by the slum dwellers, done
by the Jhuggi-jhopries but also by many others. In Delhi whenever you go out, you can see encroachment is also being
done by the land owners, the property owners of Delhi and that also needs to be looked into and adequate steps be taken
to control this kind of encroachment which are being done by the rich, so-called rich or rich people of middle class and rich
people who reside in Delhi. With these words, I support the Bill.
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MADAM SPEAKER: The question is:
"That the Bill to make special provisions for the National Capital Territory of Delhi for a further period up to the

31st Day of December, 2014 and for matters connected therewith or incidental thereto, be taken into
consideration."

The motion was adopted.

MADAM SPEAKER: The House shall now take up clause by clause consideration of the Bill.
The question is:
"That Clauses 2 to 6 stand part of the Bill."
The motion was adopted.
Clause 2 to 6 were added to the Bill.

Clause 1, the Enacting Formula, the Preamble and the Long Title

were added to the Bill.

SHRI KAMAL NATH : I beg to move:
"That the Bill be passed.”
MADAM SPEAKER: The question is:
"That the Bill be passed."

The motion was adopted.

MADAM SPEAKER: Hon. Members, if the House agrees, we would skip the lunch hour.

SEVERAL HON. MEMBERS: Yes.






